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Action taken (Compliance) rePort of the Dlstrict Collector, Kaklnada for
filing before the Hon'ble National Green Tribunal, South Zone, Chennai in
0.A.IIo.65/2O20 and 74l2O2O on the orders of the Hon'ble NGT on

27.O2.20]25.
@@

It is submitted that the Hon'ble National Green Tribunal, South Zone,

Chennai has delivered orders on 06.11.2023 in O.A.No.65/2O2O and74l2O2O

and directed that "... it is seen that only the pipe culverts are laid instead of

box type culverts which is more useful. Therefore, the same may be converted

to box- type culvert and all the remaining culverts should also be box-type

only. Regarding the development of mangroves, let the plan that has been

prepared by the committee with respect to 58 Hectares of the land be

furnished. . . ..".

Further submitted that in compliance to the above directions of the

Hon'ble NGT, SZ, Chennai, the action taken report (Compliance report) was

submitted on 24.O7.2024 along with the status report submitted by the Project

Director, NHAI, Rajahmundry on construction of Box type culverts and the

Joint Committee report on Remedial Measures for regeneration and restoration

of mangroves in 58 acres in beach area.

Later on, the Honble NGT, SZ, has delivered orders on 27.O2.2O25 stated

that

l. The Report of the 6ft Respondent / District Collector - Kakinada dated

L6.12.2O24 is ftled.

2. For reporting compliance, post the matter ot L2.06.2025.

Based on the above directions and mail received from the Advocate,

Standing Counsel for GoAP at NGT (SZ), latest compliance report has been

called for from the Project Director, NHAI, Rajamahendravaram along with the

Photographs with Date, Time, Latitude and Longitude. Accordingly, on

12.06.2025 &, 15.07.2025 he has reported that 02 Nos Minor Bridges and one

culvert are being constructed by NHAI in the subject project and a box type

culvert at Km. 12+840 is provided as per the proposals of NGT officials in the

vicinity of mangroves.
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In addition to the above, 13 more culverts are also being constructed in

the project stretch and are at various stages. The Work will be completed by

3L.t2.2025.

This is submitted for kind information of the Hon'lole National Green

Tribunal, South Zorte, Chennai.

Signed at Kakinada on this the el
*o", 

of July, 2025

Kakinada Kakinada.
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National Highways Authority of India
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Date : 15.07.2025

lo
T trict Collector & Magistrate

llectorate
Kakinada District
Kakianda

Ref : 1. District Collector & Magistrate, Kakinada letter no. L217012019, dated
25.06.2024
2. Authority Engineer, /s. TPF Engineering Pvt Ltd in association with M/s.

Sneha Kiran Techno Consultant Pvt Ltd letter no. TPF-SKTCl516F12024-
251400, daled 20.07 .2024.

3. This office letter no. 1'10"13/4/NHAI/PIU|RJY12122131258, dated 20.07.2024
4. District Collector & Magistrate, Kakinada letter no. 1217012019, daled

10.06.2025
5. District Collector & Magistrate, Kakinada letter no. L217012019, daled

'10.07.2025

With reference to your letter 5th, regarding the Compliance report in the matter
along with latest photographs with photographs with Date, Time, Latitude and
Longitude are as follows:

No
Chainage
(Km)

Type of
struclure

Existing
Span
arrangement

Span
arrangement
provided

Latitude Longilude Status Remarks

I 5+036 Minor
Bridge

4x4.03m 1 x24.O m 17.0048s3 42.28't482 Work an

progress

2 10+562 Minor
Bridge

1x4.0m 16.957109 82.268167 Work in
progress

Platform
construction
completed

3 12+840 Box
culvert

Nir 1x2r2.0 m 16.942712 82.25848 To be
commenced

Requested
by NGT
Officials

Building a Nation, Not Just Roads

ffi(6rqkq'ff5&6,+€(-10, arcrr,r{frd-tt0075,qrflq;91-011-25074100925674296,iE{rtd:http: \\www.nhai.gov.in

Corporate o-fiCe: G 5&0, Sector:'!O, DWarka, New Delhi- 110 075, Phone: 91{11-25074100 & 25074200, Website: httpl\www.nhai.gov.in' 0: Mu D*uh.tu/(rrh.d. v.r.Dpirdt ugh Hou*' (oaee!..denc. r

Sir

Sub: NHAI, PlU, Rajamahendravaram - Upgradation of Port Connectivity NH
Configuration from existing 2-lane to 4-lane road from Achampeta Junction
(NH-216) to Kakinada Anchorage Port to Vakalapudi Light House (From Km.
0.000 to Km. 13.198) section of NH-516F in the State of Andhra Pradesh on
EPC mode under Bharatmala Pariyojana - Orders in O.A. No. 65/2020 with
OAno.74l2O20, dated 29.09.2022 - Compliance report in the matter along
with latest photographs with photographs with Date, Time, Latitude and
Longitude- Submifted - Reg

\\

(,,v

20 piles
completed

2 x20.0 m
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Encl: As above

Yours faithfully

t-
(Rohit Kumar)

DGM(T) & Project Director

D: M! D6un.nt3/x.th.da v.lal.pldlu,h Hou* Coreiponde.ce 1

The works are likely to be completed by 31.12.2025

Thanking you
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Chainage 5+036 Km MNB
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Chainage 12+840 Km Culvert
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